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INSPECTION REPORT OF SOLID WASTE MANAGEMENT
PLANT OFAHMEDNAGAR MUNICIPAL CORPORATION AT
BURUDGAON

1.0 BACKGROUND:

The Hon’ble National Green Tribunal (NGT), passed the following order
dated23/09/2020 in the matter of M.A. No. 80/2015 in Original Application No.
09/2013 (THC) (WZ); Shri. Bhausaheb versus State of Maharashtra and others:

1. Learned counsel appearing for the State of Maharashtra and the Municipal
Corporation of Ahmednagar has submitted that the plant is in operation while
learned counsel appearing for the applicant has submitted that it was tested
and again closed. It has further been argued that the dead animals are seen in
the garbage of plant.

2. Accordingly, CPCB is directed to visit the site and submit a factual report with
regard to running of the plant, capacity of the plant, gap with regard to
capacity to dispose and generation per day and what action are required to be
taken. Report be submitted within four weeks.

3. Let a report in the matter be filed by e-mail at judicial-ngt@gov.in preferably in
the form of searchable PDF/ OCR Support PDF and not in the form of Image
PDF.

4. Both the parties are directed to submit their written submissions.

List it on 28.10.2020.

In compliance with the aforesaid order of the Hon'ble NGT, Sh. Shashikant
Lokhande, Scientist E, Regional Directorate, CPCB, Pune, visited the plant site at
Survey No. 34, Burudgaon, Tehsil & District Ahmednagar on 14/10/2020 with regard
to municipal solid waste management and slaughter house waste/dead animal waste
management. During the visit, Shri. Narsing Sarvottamrao Paithankar, Health

Officer, Ahmednagar Municipal Corporation (AMC), was present.


mailto:judicial-ngt@gov.in

2.0 Plant & Machineries installed at the site and their

2.1

operation:
The plant site is spread in about 20 acres having 3.6 meter RCC wall with 0.6

meter chain link fencingon it across its periphery and having the following
facilities;
a) Legacy Solid Waste site with bio-mining facility
b) Municipal Solid WasteProcessing Facility (having segregation and
composting) and landfill facilities
c) Biomethanization facility for segregated vegetable waste and waste from
slaughterhouse
d) Incineration facility for dead animals
Ahmednagar Municipal Corporation (AMC) operates the above facilities through
outsourcing (Copy of Contract with Outsource Agencies are given at
Annexure I to IV). Details of plant and machinery installed at the above
facilities and their working are given in subsequent paragraphs. The site has
also Biomedical Waste management facility located in South East corner of the
plant walled along its periphery with separate entrance and separately

operated.

Legacy Solid Waste site with bio-mining facility

The total area of the Legacy solid waste site is about 15 acres having about
one lakh cubic meter (80,000 tons - considering density of legacy waste as 0.8
metric ton/cubic meter, as informed by the operator)of legacy solid waste.

The waste is lifted followed by preparation of windrows of 70 m long with 6
meter wide with 3.5 m height for 30 days with application of bio-culture that
helps in further reducing the size of material and controlling the odour.

This is followed by sieving using vibrators of different mesh sizes. The +30 mm
sizes are further subjected to air blowing to separate plastic wastes
(Photograph-01). The generated plastic waste has been send to plastic

waste recycler and copy of Recycler registration given at Annexure V. The
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total 637.28 MT of plastic waste has been sent to the recycler and details as
provided by AMC is given at Annexure-VI. The -30 mm and +5mm sizes are
sent for land filling or low-lying area filling. The -5mm sizes are collected as
compost. 04 numbers of windrows were found to be ready for further
processing.

02 numbers of vibrators have been installed and each having capacity of 480
metric tons/8 hour batch. The vibrators are operating for one batch a day.

The bio-mining and processing of legacy waste have commenced from
25/1/2020 and about 82000 cubic meter (65,600 metric tons) of legacy wastes
have been processed clearing about 10 acres of land out of 15 acres of legacy
waste dumpsite. With regard to the remaining legacy waste of about 18000
m3(about 14,400 MT), 4000 metric tons have been processed with the
completion of windrows period of 30 days and are ready for further
segregation into compost, plastic wastes and landfillable wastes. The other
10,400 MT are still in the legacy dumpsite, which needs to be excavated and

further processed.

2.2 Municipal Solid Waste Processing Facility (having
segregation and composting) and landfill facilities:

Considering previous 13 months data of municipal solid waste received at the
facility during Sept 2019 to Sept 2020 as given at Annexure-VII, average
generation of MSW is 160 TPD. These details indicate that MSW plant at
Burudgaon is receiving un-segregated MSW quantity more than AMC has
applied in the authorization (copy of authorization application is given at
Annexure-VIII).

The total area used for MSW processing and disposal i.e. segregation,
composting and landfill is about 5.2 acres having landfill facility of about 01
acre area. Two covered shades of 1200 sq. m and 760 sq m. are installed for
segregation of MSW and post-windrow processing of segregated compostable

materials respectively.
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MSW received at the plant is first subjected to manual segregation on floor
followed by on conveyor belts (Photograph-02). Segregated materials such
as plastics, glass, etc. are stored separately and sent for recycling/resource
recovery. After this, the wastes are passed through a trommel having mesh of
100 mm. The +100 mm size is sent for landfilling and segregated plastic for
recyle. The 100 mm size is subjected to windrows for 40 days followed by
screening through 35 mm and 4mm mesh using trommels. The -4 mm size is
derived as compost (Process flow chart is given at Annexure-IX and photo
given at Photograph-03). The +4mm and -100mm are again subjected to
windrows and are passed through the said two sieves for about two cycles.
Thereafter, the left over +4mm and -100mmare sent for land filling.
Construction of the landfill (84m X84m X 8.5m) was started in March 2017 and
commissioned w.e.f. 22/6/2020 having life for two years, as informed. It is
equipped with liner system and leachate collection system. An Effluent
Treatment Plant (ETP) of capacity 5 MLD has installed to treat leachate. The
waste processing facility has also been commissioned w.e.f. 22/6/2020.

The three trommels installed are of capacities of 20 TPH, 7.5 TPH and 5 TPH
corresponding to 100 mm, 35 mm and 4 mm respectively. Besides, supporting

machineries i.e. excavators, compactors, tractors, etc. are also in use.

2.3 Biomethanization facility for segregated vegetable waste

and waste from slaughterhouse:
Vegetable waste from vegetable market, hotel kitchen waste, etc. and

slaughterhouse waste (Photograph—04) are subjected to Biomethanization to
obtain biogas, which is used for heating purposes. Power generation plant
using the said biogas is installed but not yet started. Further, a flaring
arrangement has also been made.

Vegetable waste from vegetable market, hotel kitchen waste are crushed and

slurry is prepared using fresh water/slurry from digester. Similarly,



slaughterhouse waste is also subjected to crushing and slurry preparation,

however, slurry so prepared is subjected to pasteurization at 80°C.

The slurry from vegetable waste from vegetable market, hotel kitchen waste,

etc. and pasteurized slurry from slaughterhouse waste are fed into anaerobic

digester where biogas is generated. The gas is collected and stored in

gasholders followed by passing through scrubber for H,S removal. The digested

sludge is removed periodically and used as manure.

Capacity of Biomethanization plant is of 10 MTD which has been commissioned
w.e.f 01/8/2020.
The details provided by the plant operator about month-wise waste reception,

generation of biogas and manure generation are given in the following table.

Month | Vegetable | Non-Veg Waste Waste Biogas | Manure | Biogas | Biogas
waste waste Received | Received | generatio|generatio utilized fon flare in
Receivedin | receivedin |andinput | andinput | nper nper |hotwater] m?3
MT/month | MT/month |to digester| to digester| month in | month in |generator,
in inMT on | m3month| MT in
MT/month | average m3/month
per day
August 96.944 59.166 156.110 5.036 11240 | 7.806 | 11240
2020
Septemb | 111.418 76.782 188.200 6.270 13550 | 9.410 | 12838 | 712
er 2020 since
19/9/2
020
October | 65.099 61.701 126.800 9.754 9130 | 6.340 | 7760 | 1369
(till
13/10/202
0)

2.4 DEAD (Small & Big) ANIMAL INCINERATION PLANT:

Dual chamber (primary and secondary chamber) incinerators (Photograph —

05) with ventury scrubber followed by droplet separator installed for disposal

of dead animals. Temperatures of 800+50 °C and 1000+50 °C are maintained

inprimary and secondary chambers of the incinerator respectively. Stack of

height of about 30 meters from the ground level installed.
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Capacity of the incinerator is 300 Kg/hour, whichhas been commissioned
since 10/9/2020.

ADEQUCY OF THE PLANTS:

Legacy Waste Processing Plant:

The capacity for Legacy Waste Processing Plant is 960 metric tons/ batch of
08 hours with the two trammels (considering density of legacy waste as 0.8
metric ton/cubic meter, as informed by the operator).

Of about 15 acres with one lakh cubic meter (80,000 tons) of legacy solid
waste, 10 acres land have been cleared with the processing of 82000 cubic
meter (65,600 metric tons) of legacy wastes. The remaining legacy waste
0f10,400 metric and the other 4000 metric tons subjected to windrows 30
days need to be processed so as to finish bio-mining of the entire legacy
waste dumpsites. The same could be completed in about another 40 days i.e
by 25/11/2020.

MSW processing and disposal facility:

Based on the monthly generation of Municipal Solid Waste (MSW) (which is
being collected door to door by AMC), as provided by AMC from Sept 2019 to
Sept 2020, the average MSW received at the site is about 160 metric ton per
day (MTD).

Considering manual segregation of MSW followed by trammel of capacity of
20 TPH and thereafter-subsequent trommels of various capacities, installed
facility for processing MSW is more than 20 TPH whereas average receipt of

MSW is 160 MTD. Thus, site currently has adequate capacity.

Biomethanization Plant:
The AMC could provide data of vegetable waste from vegetable market, hotel
kitchen waste etc. and slaughterhouse being received at the site since August

2020 only i.e. since when Biomethanization plant started. Adequacy of
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capacity of the plant facility needs further observations, as there is increasing
trend in receipt of vegetable waste from vegetable market, hotel kitchen
waste etc and slaughterhouse waste. The same have been received as 5.036
MTD during August and 6.270 MTD during Sept. 2020 against the installed
capacity of 10 MTD. However, during October till 13/10/2020, the average
waste receipt is 9.754 MTD.

Incineration Plant for Dead Animals:

Capacity of the plant for disposal of dead animals appears to be adequate
apparently. However, there is need to installedweight measurement
equipment for dead animals being incinerated, as currently dead animals are
fed in terms of numbers without their weight measurement where as capacity

of incinerator is in terms of weight i.e. 300 kg/hour.

OBSERVATIONS:

a) Deep burial of slaughterhouse waste or dead animalswas not observed at
the site. The earlier deep burial facility for the same is not in operation
(Photograph-06).

b) Dead animals or bio-medical wastes were not observed in the municipal
waste being received at the site or disposed in landfill. An incineration
plant with air pollution control devices for disposal of the same is
operational since 10/9/2020.

c) The plant sites, which is spread in 20 acres, is completely walled with 3.6
m high RCC wall and 0.6 m chain link fencing at top of the wall
(photograph-07). Gate with security personnel has also been provided
to check unauthorized entry of any persons.

d) The site is surrounded by agriculture land and habitation is about half a
kilometer from the site, which is more than the required distance of 200
meters as prescribed under the prescribed under the Solid Waste

Management Rules, 2016.
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9)

h)
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The biomining of the legacy waste dumpsite, MSW processing and
disposal facility, Biomethanization plant and dead animal disposal facilities
plantswere found operational at the time of visit.

The plant has provided odour-controlling chemicals spraying system to

suppress odour inside and outside of the Biomethanization plant. The plant

was operational at the time of visit (Photograph-08) and there was no foul
smell observed in and around the said plant.

Odour was not felt in and around the entire plant site at the time of visit.

However, odour may be present during the non-monsoon season.

During visit, villagers along with the applicant were gathered and handed

over hand written paper (Annexure-X) with points, which are already

submitted to Hon’ble NGT by applicant through M.A. No. 80/2015.

However, the following non-compliances w.r.t. provisions stipulated under

the Solid Waste Management Rules, 2016 were observed:

(i) The Municipal solid waste processing and disposal facilities,
Biomethanization plant and dead animal incineration plant have been
established without obtaining Consent to Establish and are being
operated without Consent to Operate under the Water (Prevention
and Control of Pollution) Act, 1974/ Air (Prevention and Control of Air
Pollution) Act, 1981 and authorization under the Solid Waste
Management Rules, 2016. However, AMC has applied for the same to
Maharashtra Pollution Control Board (MPCB) on 15/07/2020
(Annexure-VIII), Biomethanization plant has applied to obtain
Consent to Establish on 23/07/2020 (Annexure-XI)under the Water
(Prevention and Control of Pollution) Act, 1974/ Air (Prevention and
Control of Air Pollution) Act, 1981. The dead animal incineration plant
has applied to obtain Consent to Establish on 22/07/2020
(Annexure-XII) under the Water (Prevention and Control of
Pollution) Act, 1974/ Air (Prevention and Control of Air Pollution) Act,
1981.
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(ii) Ideal separation distance of 500 meters or minimum of 200 meters
(conditional on case-to-case basis) from the boundary of the Solid
Waste Processing and Disposal Facility (sanitary landfill) have not
been provided as buffer zone in all directions.

(iii) There is no weighing facility for receipt of wastes at the plant site
though the weighing is done outside the site. Further, fire protection
equipments have also not been installed.

(iv) Approach road and internal roads for movement of vehicles inside the
site are not concreted or paved.

(v) Intermediate soil cover was not found placed on the landfill to
prevent infiltration during the monsoon.

(vi) Covering of landfill with minimum 10 cm of soil, inert debris or
construction material, at the end of each working day, were not
observed.

(vii) Though, ETP (photograph-09) of 5 MLD has been installed for
treatment of leachate generated from the landfill but there is no
provision of storm water drains. Storm water drains have also not
been installed for legacy waste dumpsite. Thus, contamination of
storm water with leachate and percolation of the same cannot be
ruled out.

Further, currently there is no pipe network to convey leachate from
leachate sump of the landfill to ETP or ETP treated leachate to
windrows facility. It is conveyed currently through tankers.

(viii) Lined drains for collection of leachate or surface run-off did not circle
the windrow areas.

(ix) No provision has been made to periodically monitor ground water
quality within 50 meters of periphery of the landfill site. Further, no
ambient air quality monitoring has been carried out at the landfill site

or vicinity.
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(it)

(x) Green belt width of minimum 10 meters within and all around
processing and disposal facility has not yet been developed.

(xi) Stack emission monitoring of dead animal incineration plant has not
been carried out.

(xii) Provisions for parking, cleaning, and washing of transport vehicles

carrying solid wastes have not been provided.

RECOMMENDATIONS:

The Municipal Solid Waste processing and disposal facilities and
Biomethanization plant have adequate capacity to treat respective wastes
being received.

However, w.r.t. adequacy of capacity of the Biomethanization plant facility
the same needs further observations, as there is increasing trend in receipt of
vegetable waste from vegetable market, hotel kitchen waste, etc. and
slaughterhouse waste. The same have been received as 5.036 MTD during
August 2020 and 6.270 MTD during Sept. 2020. During October till
13/10/2020, the average waste receipt is 9.754 MTDagainst the installed
capacity of 10 MTD.

Adequacy of incinerator plant capacity of for disposal of dead animals appears
to be adequate apparently but there is need to install weight measurement
equipment for dead animals being incinerated, as currently dead animals are
fed in terms of numbers without their weight measurement whereas capacity
of the incinerator is in terms of weight i.e. 300 kg/hour.

Action against AMCbe initiated by MPCB for setting up and operating MSW
plant, Biomethanization plant and Dead animal Incineration plant without
obtaining Consent to under the Water (Prevention and Control of Pollution)
Act, 1974/ Air (Prevention and Control of Air Pollution) Act, 1981 and
authorization under the Solid Waste Management Rules, 2016.

Further, MPCBmay ensure speedy disposal of applications made by AMC for

the same.
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(iii) Buffer zone with adequate separation distance shall be provided from the
boundary of Solid Waste Processing and Disposal Facility (sanitary landfill), as
prescribed by MPCB under (A) (ix) of schedule I read with Rule 15 and 16 of
the Solid Waste Management Rules, 2016.

(iv) The facility operator shall provide the following;

a) Weighing facility for receipt of wastes at the plant site

b) Concreted or paved approach road and internal roads for movement of
vehicles inside the site.

c) At the end of each working day, covering of landfill with minimum 10 cm
of soil, inert debris or construction material. Further, intermediate soil
cover on the landfill be also provided during the monsoon to prevent
infiltration

d) Storm water drains to divert surface runoff water from the landfilling so
as to prevent mixing with leachate and avoid flooding and creation of
marshy condition

e) Lined drains for collection of leachate or surface run-off around windrow
areas

f) Pipe network to convey leachate from leachate sump of the landfill to ETP
and ETP treated leachate to windrows facility.

g) Carry out monitoring of ground water quality and ambient air quality at
the landfill site and in the vicinity.

h) Green belt of minimum 10 meters width within and all around processing
and disposal facility.

i) Parking, cleaning, washing facilities of transport vehicles carrying solid
wastes.

j) Carry out monitoring of stack emission monitoring of dead animal
incineration plant.

(v) The remaining legacy waste of 10,400 metric lying in the legacy waste

dumpsite and the other 4000 metric tons subjected to windrows 30 days

11



need to process to finish biomining of the entire legacy waste dumpsites. The

same to be completed by 25/11/2020.
(vi) The weight measurement equipment is required to install to weigh dead

gt

(Shashikant Lokhande)
Scientist 'E’

animals before incineration.
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graph 02: Manual and Mechanical segregation
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Photograph 05: Incinerator for dead animal iineatin shoig LPG gas ottles and chimney
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Photograph 07: 20 acres site coered with 3.6
RCC wall and 0.6 m chain link fencing
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Photograph 08: Odour controlling chemicals
spraying system inside the processing plant

Photograph 07: 20 acres site covered with 3.6 m
RCC wall and 0.6 m chain link fencing
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Photograph 08: Odour controlling chemicals
spraying system inside the processing plant
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Photograph 09: Effluent treatment plant for treatment of leachate

Photograph 09: Effluent treatment plant for treatment of leachate
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TR E T T T AT IATHT THH T.300,000/ -FATT F3 STHT T THH T 300/ -7 GuTay
AT &% U,

AT qusite HIX FAOATT At g

FERTTR AETRUIET  ATASraT gegma ad wter ATEAT WHT
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AnnexurgiM

MAHARASHTRA POLLUTION CONTROL BOARD

e Kalpataru Point, 3rd & 4th floor, Sion-
MAHARASHTRA Matunga Scheme Road No. 8, Opp.

Phone 4010437/4020781
/4037124/4035273

Fax 24044532/4024068
14023516

Email : | rchqg@mpcb.gov.in

e C.ine Planet Cinema, Near Sion Circle,
Sion (E),
Mumbai - 400 022

VisitAf . ] htjp:llmpcb.qov.in

RECYCLER
Registration No. MPCB/RO(HQ)/Plastic/B: ) A06 O QO@go| Date: 2 4/6/2020

Certificate of Registration under Rule 13 of the Plastic Waste Management Rulesi, 2016

To,

M/s. Kapila Enterprises
Piot No. C-49, Supa MIDC,
Ahmednagar.

Email Id: kapilaentarpriases3306@gmail.com

Ref: 1) Your application No. MPCB-PLASTIC_MANF_RC-0000000306 dated 10/3/2020
Seeking registration from the Board
2) Consent to Operate granted by the Board vide no- RO- Nashik/2003000429

Dated 6/3/2020 valid upto 31.1,2023
3) Minutes of Plastic Registration Committee meeting held on 14/02/2019

and amendment thereto

The Certificate of Registration is hereby issued under Rule 13 of the Plastic Waste

Management Rules, 2016 and amendment thereto. With reference to the application made by

you for the following:-

Ay ™
iy

roduct and Capacity:-

Sr. No, Name of the Product Quantity | Uoh
1. Reprocessed Plastic and 800 MT/M
Thermocol Granules from pmm—— —
Plastic and Thermocol waste

2) The Registration is valid upto 30/06/2021

the following conditions:

RN
f‘E\_s_“ .

This Certificate of registration shall be valid for above period subject to the compliance of

[The Registration shall cease to be valid in case of expiring of validity of or suspension or
canceliation of any of existing consent vide Water (Prevention & Control of Pollution) Act, 1974
and Air (Prevention & Control of Pollution) Act, 1981 and Hazardous and Other Wastes.
(Management and Transboundary Movement) Rules, 201 6]
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12

i) You shall prepare and submit annual report of plastic waste processing or recycling in

Form-IV to the local body concerned under intimation to the concerned State Pol ution

Control Board or Pollution Control Committee by the 30th April, of every year;
e— - B Am——— ¢
ii) You shall not undertake re-processing of plastic contaminated with biomedical waste
or plastic utilized for handling of biomedical waste, without necessary prior permission

rom the board.

In case of violation, the Maharashtra Pollution Control Board will revoke / suspend the

registration and consent granted by the Board and will also take further legal action.

3) You shall comply with the directions given by the Municipal Corporation / Municipal
Council i.e. local body.

4) This certificate of registration stands automatically cancelled, if any of the conditions
stipulated above are found to be violated.

5) You shall apply for renewal of registration at least one hundred twenty days before the
expiry of the validity of the registration certificate.

§8)  This certificate is issued with overriding effect over previous registration no.
MPCB/HSMD/Plastic Reg/B-25/2019 granted vide no. MPCB/ RO(HQ)/ Plastic/ B-
1911000003 dated 13.11.2019. '

7) This certificate is issued with the approval of Member Secretary of the Board.

(Nandkumar Gurav)
Regional Officer (HQ)
Copy to:

1) Director of Industries, Deptt. Of Maharashtra, New Administrative Bldg, Opp. Mantralaya,

Mumbai - 400 032 - for information.

2) Regional Officer, MPCB Nashik, Sub-Regional Officer, MPCB, Ahmednagar for information

3) Solid waste management department, Ahmednagar Municipal Corporation, ‘Tai & Dist-
Ahmednagar for information.

The Registration Fees received:-

Sr.No. D.R.!Transaction No, Date Amount Bank
1. TXN2003001133 12-03-2020 Rs. 500/- Online Payment
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Certificate

-—
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e
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O

@ertificate OF Registration

DIMS Certified that the Quality Management System for

KAPILA ENTERPRISES

PLOT NO. C-49, SUPAMIDC, TAL. - PARNER, DIST. - AHMEDNAGAR - 414301,
MAHARASHTRA, INDIA

Has been assessed and found to be in Compliance with the requirements
applicable as per Quality Management System Conforming

ISO 9001:2015

for the following Scope :

MANUFACTURING & SUPPLY OF VARIOUS TYPES PLASTIC PRODUCTS.

Certificate Number : Q9128072019566

Certificate Issue Date  : 14/09/2019 Issue / Revised Date : 14/09/2019
Expiry Date + 13/09/2020 Certification Period : 3 Years ( st Year )

This Certificate is valid for 3 years and same is subjected to satisfactory maintenance of management
System as per the standard. Your certificate status may be verified on websites www.dymerindia.com

for current validity This certificate remains property of DIMS Services Pvt. Ltd. and same need to be
returned when asked.

<)

¥

e
s

iz d

Certifications Director : OBSCBQMS :

DIMS SERVICES PVT. LTD.
: Otfice 4, Shree Ram Mangal Apprtment, Takli Road. Dwarka, Nashik-422001, Mahzrashtra, India
E-mail : nfor dymerindia.con/dymerindiard gmail.com Contact : 191 9518903685 / - 91 9822918367
DIMS Services Pyr. Lid, is accredited by Emirates International Accreditation Centre (EIAC)

Head
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 0253/2365150 oo Udyog Bhavan, First Fioor

MANARASKHTRR - » PR -y
——— Trimbak Road, Near iTi, Salpur,
hﬁﬂ\/ﬁi Nashik — 422007

ronashik@mpcb.gov.in “b

0253/2365140

Visit At : http//mpcb.gov.in

IS

Orange/S.S.1 Date:  0g/03/2020

Consent No: RO-Nushik/ 003000 429

Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of
Pollution) Act, 1981 and Authorization / Renewal of Authorization under Rule 5
of the Hazardous Wastes (Management, Handling & Movement) Rules 2016,
[To be referred as Water Act, Air Act and HW (M&H) Rules respectively].
CONSENT is hiereby granted to

M/s. Kapila Enterprises. d

Plot No. C-49, SUPA MIDC,

Tal. Parncr Dist. Ahmednagar.

Located in the area declared under the provisions of the Water Act, Air act and
Authorization under the provisions of HW (M&H) Rules and amendments thereto subject
to the provisions of the Act and the Rules and the Orders that may be made further and
subject to the following terms and conditions:

1. The Consent to Operate is granted for period up to; 31.01.2023, ,‘:‘*;:"‘":/”
2. The Consent is valid for-
Sr. " “Product Name Maximum | UOM
No. o Quantity
1 Plastic Granule, Granding & 800 MT/M
"I“fhérmocol Reprocessing

(Without any washing activity)

o W\ & g O’:'/'_\fa\.\.
3. CONDITIONS UNDER WATER ACT; 1S el
(i) The daily quantity of trade effluent from the factory shail not exceed Nil. / 5 \ %
(i) The daily quantity of sewage effluent from the factory shall not exceed 0.40 igk/ g ]
(iii} Trade Effluent : Nil \;'{’.-'9,\ 0 r\:'
(iv) Trade Effluent Disposal: Not applicable. \LEEE.“‘;’/

(v) Sewage Effluent I'reatment: The applicant shall provide comprehensive treatment
system as is warranted with reference to influent quality and operate and maintain the
same continuously so as to achieve the quality of treated effluent to the following

~ . gtandards.

Not to exceed - 100 mg/l

Page 1 of 4
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(%) BOD 3 days 27° C. Not to exceed 100 mefl.

{(vi) Sewage Effluent Disposal: The treated domestic effluent shall be soaked in a soak ;l.lt,
which rhall be got cleaned perindically, Overflow, if any, shall be used on land for

gardening / plantation only.

(vii) Non-Hazardous Solid Wastes: I :
Sr. Nﬂ Type Of Waste | Quantity l UOM | Treatmenr Disposal i
ve '

Nil ,

(viii) Other Conditions: Industry should monitor effluent quality regularly.

4. The applicant shall comply with the

Pollution) Act 1974 there under _
The daily water consumption for the following categories is as under:

(i) Domestic purpose : ...().;30 CMD

(i) Water gets Polluted &Pollutants are Biodegradable ...0.00 CMD

(iii) Water gets Polluted, Pollutants are not Biodegradable & Toxic ...0.00 CMD

(iv) Industrial Cooling, spraying in mine pits or boiler feed -.0.00CMD

5. CONDITIONS UNDER AIR ACT:

() The applicant shall install a comprehensive control system consisting of control
equipments as is warranted with reference to ge
and maintain the same continuously g0 as to
following standards:

1. Control Equipment: Nil.
6. Standards for Stack Emissions:

neration of emission and operate
achieve the level of pollutants to the

() The applicant shall observe the following fuel pattern: -

Sr.No. | Type Of Fuel | Quantity | UOM
Nil

(ii) The applicant shalil erect the chimney(s) of the following specifications: -

Sr. No. l Chimney Attached To l Height in Mtrs,
%, A Nil .

(iii)Tiié" industry shall take
sources within the premi

provisions of the Water (Prevention & Control of

i e PR

N

Al r =0,

adequate measures for control of noise levels from its own
ses so as to maintain ambient air quality standard in respect

of noise to less than 75 dB(A) during day time and 70 dB(A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between 10

p.m. and 6 a.m,
(iv) Other Conditions:

1) The industry should not cause any nuisance in surrounding area.
2) The industry should ambient aix quality regularly.

7. CONDITIONS UNDER HAZARDOUS WASTE (MANAGEMENT, HANI?LING &

TRANSBOUNDRY MOVEMENT) RULES, 2008:
@) The Industry shall handle hazardous wastes as speciﬁed l?elow.

~ MPCB-CONSENT-000000202 P - SRR

=

Scanned with CamScanner

H
O s



<)
n

7
o7

- NASC

\;;__’.«.—d‘"

D

mv,,.,
1

-~ MPC 2
MPCB-CONSENT-0000090202 l\?/ A Page 3 of 4

- . RS o 609

Industry shall not generate nny type of Hazardous Waste,
8. Industry shall comply with following additional conditions:

i. The applicant shall maintain good housckeeping and take adequate measures for
control of pollution from all sources go as not to cause nuisance to surrounding area /
inhabitants.

it. The applicant shall bring minimum 33% of the available open land under green
coverage/ tree plantation.

iii. Solid waste — The non hazardous solid waste arising in the factory premises,
sweepings, etc., be disposed of scientifically so as not to cause any nuisance / pollution.
The applicant shall take necessary permissions from civic authorities fon disposal to
dumping ground.

iv. The applicant shall provide for an alternate electric power source sufﬁcmnt to operate
all pollution control facilities installed by the applicant to maintain: ‘compliance with
the terms and conditions of the consent. In the absence, the -applicant shall stop,
reduce or otherwise, control production to abide by terms & ccmdlt;lons of this consent
regarding pollution levels. Py 3y

v. The applicant shall not change or alter quantity,fflualit"y, the rate of discharge,
temperature or the mode of the effluent / emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board.

vi. The applicant shall provide facility for collectiori of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous wastes to the
Board staff at the terminal or demgnated points and shall pay to the Board for the
services rendered in this behalf, « ", b

vii. The applicant shall make an apphcatxon for renewal of the consent at least 60 days
before the date of the e\plry of the consent

viii. The firm shall submit to, this- ofﬁce the 30% day of September every year, the
Environmental Statement Report for the financial year ending 31 March in the
prescribed Form-V.as ple ;the provisions of rule 14 of the Environment (Protection)
(Second Amendment) Rules, 1992,

ix. As inspection book'shall be opened and made available to the Board's officers during
their visit to the apphcant

x. The apphcant shall install a separate electric meter showing the consumption of
enezgy for* operation of domestic and industrial effluent treatment plants and air

) polluncm control system. A register showing consumption of chemicals used for
““wreatment shall be maintained.

xii. Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of collection system with |
arrangement for measuring the flow. No cffluent shall be admitted in the pipes /
sewers down- stream of the terminal manholes. No effluent shall find its way other
than in designed and provided collection system, i

xili. Neither storm water nor discharge from other p1emlses shall be allowed to mxxé

with the effluents from the factory. L |

AL &

9- Industry shall comply with Plastic waste Management Rules, 2016.

MR i
N
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10.The Industry shall comply with provisions of Maharashtra Plastic and
Thermoeol Products (Manufacture, Usage, Sale, T

Storage) Notification 2018 & amendments thereto..

11. Industry shall also comply with the industry specific standards notified
under Environment Protection Act and amendments thereto..

ransport, and Handling &

12.This consent shall not be construed as any exemption from obtaining
necessary No objection Certificate from
organizations.

13. The industry shall obtain necessary permissions from CGWA for exploration of ground
water if applicable.

14.The consent to operate shall be granted subject to obtained plastic

registration under plastic rule 2016, if fail to apply/obtained the.consent
shall be considered revoke or cancel. )

any other Government

15. This consent is issued with overriding effect of earlier consent g‘ranted by
the Board vide No- MPCB/SRO/A’Nagar/ 1909001020 dtd. 25/09/2019.

16. Industry shall submit Bank Guarantee of Rs. 25,000/- for compliance of consent
condition.

17. The Capital investment of the industry is Rs. 56. 0 Laés'

18. The Board reserved the right to revoke amend or add any conditions in this
consent and the same shall be binding on the action.

Fox and on behalf of the
Maharashtra Pollution Control Board
=
(Aman B gule)
7 ! Regional Officer, Nashxk €, oy
e OFH(‘A\
To, " *

/"\\

\

4.

M/s. Kapila Enter pnses
Plot No. C49, SUPA MIDC,
Tal. Parner Dlst Ahmednqgar

it St g

. Sub: Regmnal Officer, MPCB Ahmednagar.
2 \Iastgr File.

Receive‘d Consent fee of —

Sr.No. | Amount(Rs.) | Transaction No. | Transaction Date
1 4500/- TXN2003000118 02.03.2020

i e o e e e Ilnmr,\iwfyrd-.
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Details of MSW generation

612

Annexure- VI

Sr. | Month with Total MSW Average MSW
Year Generation per | Generation per day
month MT (by dividing number

of days in month) MT
01 PBeptember 2019 4080 4080/30=136.0
02 October 2019 4150 4150/31=133.9
03 |November 2019 5268 5268/30=175.6
04 |December 2019 5851 5851/31=188.7
05 January 2020 5946 5946/31=191.8
06 February 2020 5602 5602/28=200.1
07 March 2020 5414 5414/31=174.6
08 April 2020 4434 4434/30=147.8
09 May 2020 4681 4681/31=151.0
10 June 2020 4583 4583/30=152.8
11 July 2020 4250 4250/31=137.1
12 August 2020 4103 4103/31=132.4
13 |September 2020 4618 4618/30=153.9
Total62980 62980 Range 132.4 to 200.1

Average per day: 159.66=160
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Annexu re-evlﬁ

APPLICATION FOR OBTAINING THE AUTHORIZATION

To :The Member secretary,
Maharashtra Pollution Control Board

1. Name of the municipal authority/ Name of the agency appointed by the municipal authérity

Ahmednagar Municipal Corporation

2. Correspondence Address
S.NO. 31, Plot No. 1A, Burudgaon, Ahmednagar

3. Nodal Officer (Officer authorised by the municipal
.authority or gency responsible for operation of processing
or disposal facility)

.Dr.Narsing Sarvottamrao Paithankar

4. Authorization applied for (Please select)

5.1 Processing of waste

i. Locationof site ii. Name of waste processing
technology

Burudgaon, Tal. Nagar, Dist. Burudgaon Composting and RDF

Ahmednagar Proposed-50MT/Day&Savedi

Survey No.289Mechanical
2 Composting -100MT/Day
v. Site clearance from local  vi. Details of agreement
authority between municipal authority
b and operating agency

Yes Mayo Vessels and Machines
Private Limited, Aurangabad

ix. Measures to be taken for x. Investment on project and

prevention and control of expected returns
environmental pollution

Measures as stated in the 3200 Lacs

M.S.W. (M&H) rule 2016 will be

taken

5.2 Disposal of waste

i. Number of sites identified ii. Layout maps of site

2 2

v Details of methodology or vi. Detalls of existing site
criteria followed for site under operation
‘§_election

As Per M.S.W. (M&H) Rules 2016 Burudgaon & Savedi

i1
1

Telephone No. Fax No.

9561004602

Designation of officer

Health Officer, Head of Solid Waste Management Department

Setting up & operation of waste processing facility

iil. Details of processing”

technology

Burudgaon Composting and RDF
Proposed

vii. Utilization programme
for waste processed(Product
utilization)

Composting

xi, Measures to be taken for
safety of workers working in
the plant

Saftey Hand Gloves,Gum

Boots, Two Dress,Londrry
Charges,Masks,Goggles&Health
Check Up by Contractor

iii. Quantity of waste to be
disposed per day
135

vil. Methodology and
operational deatlils of

landfilling
Sanitary Landfilling

iv. Quantity of waste to be
processed per day

100

viii. Methodology for

disposal of waste processing
rejects (Quantity and

Quality)

15 to 20 Ton Per Day, Landfilling |

*iv. Nature and composition

of waste

SW Burudgaon Biodegradable
40 MT&NonBiodegradable 60 MT

vili. Measures taken to check
environmental pollution

Construction of Wal Compound
Windro Platform, Mansoor? '
Shade, Leachate Plant, LandFill,

51
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Annexure- IX
o4

Ol
100 TPD MSW PROCESSING FACILITY AT BURUDGAON
AHMEDNAGER MAHARASHTRA.
FLOW CHART
(MATERIAL BALANCE % WISE BY WEIGHT WITH RESPECT TO INCOMING WASTE)
. WEIGHTED MIXED
100%  \WASTE RECEIVING
15% PRESORTING
‘ ' l 20%
MRF/RDF INERT ZERO
65% VALUE
v
ORGANIC WASTE FOR
BIOLOGICAL INERT ZERO
TREATMENT l VALUE
(As A Liner)
v
10 to 12% COMPOST
FARMERS DEALERS
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txE!icatit:m for Consent/ Authorisation ‘ ~ : s v A nnexure-xl ﬁ

Sir, .
jWe hereby apply for*

1. Consent to Establish/Operate/Renewal of i i Wy
L naid: consent under section 25 and 26 of the Water (Prevention & Controf of Pollution) Act, 1974 as s 7 s

2. Consent to Establish/Operate/Renewal of co i i ' '
e nsent under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981, as.

el ot e o o o Vs Wt o et 0
below. itional manufacturing/processing activity from the premises as per the details given

s e A A ST

Consent Information

UAN No: Application submitted on:
MPCB-CONSENT-0000095198 23-07-2020

Industry Information

Consent To: 1IN No.: Submit to:

Establish (New) SRO - Ahmednagar
: Type of institution: Industry Type: Category: Scale:
‘ Municipal Carporation Local Body M.S.I
! EC Reqd. EC Obtained EC Ref. No.

No No -

Whether construction-buildup area is more than 20,000 No

sq.mtr.(Existing Expansion Unit)

General Information

1. Name, designation, office address with Telephone/Fax numbers, e-mail of the Applicant Occupier/industry/institution / Local Body.

‘[ Name Address
‘ Narsing Sarvottamrao Paithankar Nagar Aurangbad Highway,Ahmednagar Municipal
Cororation,Ahmadnagar (M Corp.),Ahmednagar
Designation Taluka
Health Officer- HOD SWM Nagar
Area District
Municipal Corporation Ahmednagar
Telephone Fax
9850136870
Email Pan Number
AGQPP7438M

amc.swmhealth@gmail.com

e

cation of the industrial unit/premises for which the application is made (Give revenue Survey Number/Plot number

2. (a) Name and lo
d District, also telephone and fax number)

name of Taluka an

Industry nhame
Ahmednagar Municipal Corporation

Location of Unit Survey number/Plot Number

55



el ceien QR o5 & aiPdL:
sttt

slication for Consent/ Authorisation

e hereby apply for*

AL \ne tMEQTW s B
| Annexure- XlI

g

HpRIE sguu REism #ew

Consent to Establish/Operate/Renewal of consent under section 25 and 26 of the Water (Prevention & Control of Pollution) Act, 1974 as

nended.

- Consent to Establish/Operate/Renewal of consent under Section 21 of the Air (Prevention and Control of Pollution) Act, 1981, as

.mended.

3. Authqrization/renewal of agthorization under Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 in
connection with my/our/existing/proposed/altered/ additional manufacturing/processing activity from the premises as per the details given

below.

Consent Information

UAN No:
MPCB-CONSENT-0000095122

Industry Information

Consent To: IIN No.:
Establish (New)

Type of institution: Industry Type:
Municipal Corporation Local Body

EC Reqd. EC Obtained
No No

Whether construction-buildup area is more than 20,000
sq.mtr.(Existing Expansion Unit)

Application submitted on:
22-07-2020

Submit to:
SRO - Ahmednagar

Category: Scale:
S.S.

EC Ref. No.

No

General Information

1. Name, designation, office address with Telephone/Fax numbers, e-mail of the Applicant Occupier/Industry/Institution / Local Body.

Name
Narsing Sarvottamrao Paithankar

Designation
Health Officer- HOD SWM

Area
Municipal Corporation

Telephone
9850136870

Email
amc.swmhealth@gmail.com

Address

Nagar Aurangbad Highway,Ahmednagar Municipal
Cororation,Anmadnagar (M Corp.),Ahmednagar

Taluka
Nagar

District
Ahmednagar

Fax

Pan Number
AGQPP7438M
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